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Case
Type

Filing No.

CRM (A) 4000/2025

CRM(M) 2471/2025

CRR

WPA

WPA

WPA

WPA

WPA

WPA

WPA

4985/2025

26375/2025

26380/2025

26390/2025

26391/2025

26404/2025

26424/2025

26432/2025

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 19-11-2025 To 19-11-2025~All rows are shown

Name of Petitioner

PROSENJIT BISWAS @ PRASENJIT BISWAS
AND ANR

Mobile: 7044063766

Email: SUMANTADAS505@GMAIL.COM

LAXMI DAS
Mobile:8017814874
Email: ABHRAJITRC69@GMAIL.COM

DEB KUMAR DEY
Mobile:9674573163
Email:RITAPATRA@GMAIL.COM

SAMIR KUMAR SAHA
Mobile:8240273801
Email:BDMB186@GMAIL.COM

ARUP KUMAR BHATTACHARYA
Mobile:9748944707
Email:ADV.PRIYANKA97@GMAIL.COM

TANMOY MONDAL AND ORS.
Mobile:7602708125
Email:SOVANMAITY13@GMAIL.COM

SANKAR DEY
Mobile:9051419091
Email:SUSMITA.BASU1976 @GMAIL.COM

PRABIR SHAW
Mobile: 9433771471
Email:DEBAJYOTIMANDAL@GMAIL.COM

SUBHOJIT SARKAR AND ORS.
Mobile:9875318282
Email: GOLAMMOHIUDDIN1974@GMAIL.COM

TAPAN KUMAR ROY
Mobile:9007146685
Email:JANASANGITAS000@GMAIL.COM

Name of Learned Compliance

Advocate
SUMANTA DAS

ABHRAJIT ROY
CHOWDHURY

RITA PATRA

BANDANA
MONDAL

PRIYANKA

SNEHASISH BALA

SUSMITA DEY
(BASU)

DEBAJYOTI
MONDAL

GOLAM
MOHIUDDIN

SANGITA DAS

By Date

10-12-2025

10-12-2025

10-12-2025

10-12-2025

10-12-2025

10-12-2025

10-12-2025

10-12-2025

10-12-2025

10-12-2025

List of Defect(s)

1) SL NO. MENTIONED IN PETITION CONNECTED
TO DIFFERENT P.S. CASE ....

2) P.S. DATE MENTIONED IN PETITION NOT
MATCHING WITH P.S. DATE MENTIONED IN THE
IMPUGNED ORDER OF LD TRIAL COURT

1) MENTION LD TRIAL COURT REJECTION DETAILS
WITHIN 1ST PARA .... 2) MENTION CORRECTIONAL
HOME NAME IN 1ST PARA

THIS FILE IS OUT OF TIME SO NEED A CRAN FILE.

RESPONDENT 1 STATE MISSING

FILE RENAMED TO WPA-F(H)-96/2025 DATED
19-12-2025

VOLUME NEED

INDEX NOT FILLED UP

2ND PARA IN PAGE 1 SHOULD NOT BE THERE

1.LOGO MISSING
2. VOKALATNAMA DATE MISSING IN EVERY VOKA

1. ASPER SIGNATURE @ NAME TAPAN ROY IS
MISSING IN EVERYWHERE
2.SUB CATEGORY CODE IS WRONG AS PER COURT



Sl Case  Filing No.

Name of Petitioner

Name of Learned Compliance

List of Defect(s)

No. Type

11 WPA 26436/2025

12 WPA 26463/2025

13 WPA 26475/2025

14  WPA 26482/2025

15  WPST 239/2025

Printed On 20-11-2025

MANCHUR WHAK DHALI
Mobile:9832231099
Email:SARKAR.ABHIJITO9@GMAIL.COM

KUMARI DURGA B.P
Mobile:9051925069
Email:KARGOBINDA746@GMAIL.COM

BAREN KARMAKAR
Mobile:9748009754
Email:KAUSHIKCHOUDHURY @GMAIL.COM

SABINA YASMIN
Mobile:7001061607
Email: SAMRATCH@GMAIL.COM

SANKAR BHOWMIK @ SANKAR BHOWMICK
Mobile:9830457192
Email:KOCHIDATTA@GMAIL.COM

Advocate By Date

ABHIJIT SARKAR 10-12-2025

GOBINDA KAR 10-12-2025
KAUSHIK 10-12-2025
CHOUDHURY

SAMRAT 10-12-2025
CAWKRABORTY

APURBA KUMAR 10-12-2025
DATTA

DETERMINATION
3.RESPONDENT 1 DIST MISSING

COURT AND GROUP WRONG

PETITIONER NAME MISMATCH WITH SIGNATURE

RESPONDENT 3,4,5 PINCODE MISSING

RESPONDENTS PINCODE MISSING,INDEX NOT

FILLED UP

SHORT LIST OF DATES AND SYNOPSIS PAGE
MISSINBG,PETITIONER NAME WRONG IN PAGE 1



